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(¢) Some of the important steps ment for recovery of bank dues in
taken to improve recoveries are terms of legislation passed as re-
enumerated below: commended by Tahvar Committee

(i) Strengthening and gearing up of (4) Requesting the State Go-
the organisational structure in the vernments to ensure creation 0i' proper
banks both at the controlling office and climate for recovery.

at field level.
(5) Adoption of schematic approach

(2) Where overdues are sizeable, in lending by banks.
creation of recovery cells by banks for . .
a cluster of their branches. (6) Toning up of pre-lending ap-

praisal system in the banks and
improving post-lending supervision

(3) Assistance by State Govern- techniques.

Statement

L. The reeavery performance of public seclor banks in respeet of direct agrienltural advances

For the year ended June -
1978 1979 19flo 1981 (Provisional)
SBI Group . . . Gi-g 617 57-8 570
Nationalised Bank Group . 434 45'7 482 497
Public Sector Banks . 502 52-2 52:0 52°8

II. The public scctor banks direct agricullural advances (excluding allied activities) to small and marginal
Sarmers  and  ather  farmers,

(No. of A/Csin lakhs)

{Amount in erores of Rs.)

Direct Agricultural Total Direct o ol 2
Half year ended Advances to small and Agricultural Advances to 4
marginal farmers

e N R - _

No. of Amount No. of Amount
AlGs 05 AlCs /s
September 1978 . . ab 68 41777 39- 96 1124-e8 37°2
September 1979 . . 3384, 67110 4931 151200 4B
September 1980 ’ . 43" 50 766+ g0 6121 2057 72 372
March 1981 . . . N.A. N.A. 8115 2116024 N.A.

Tae data on recovery separately for small and marginal farmersis not available,



